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Commercial Court (District Judge Level) Nava Raipur (C.G.)

Statement for the Month of July, 2024

S.No. Nature of Cases Oveni Instt. During the | Disposal During the .
pening Balance Month Month & Closing Balance
1 Civil Suits 18 1 0 19
2 Arbitration 36 7 38
3 Execution 37 3 9 31
4 Misc. Cases 3 0 1 2
5 Misc, Appeal 0 0 0 0
Total 94 11 15 90
Note:- [Exec. No0.07/2021,Todarmull Infrastructures Pvt. Ltd.Vs Union of India restored vide order dated

22.07.2024, and Exec. No. 15/2019, Todarmull Infrastructure Pvt. Ltd. Vs Union of India and others
restored vide order dated 22.07.2024 have been included in Institution.
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J3UURISWIED YliM DAULRDS

SCHEDULE
Format for Statistical data for the month of 07/ 2024

(See Rule 3)

S.No. | Name of the count No. of cases pendingNo. of pew casesfYotal cases pending in the[No. of casesmerage no. off
(on the 1* day of instituted (during  thelcourt (on the last day of disposed(during the{days taken to
month month as per column 3} ithe month as per columnjmonth as per columndecide the case

3) 3)
Judge,
Commercial Court
1 (Dist. Judge Level) 94 11 30 15 683

Nava Raipur( C.G.)

—
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Pankaj Sharma
Judga

Commercial Court (Diatt. Judge Level)
Nava Raipur, Atal Nagar, Distt.-Ralpur
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JBULIEDSLLIZS LM PAULEDS

Form 1

SHEDULE-II

[See Rule 3(2)]
Form 1
List of cases e-filed during the month July, 2024
I Tae
Petitioner
Advocate Date J
Sr. No. Court District | Case No. Name Vs. Advocate Mobile Advo.cate E-l D ate O_f -
Respondent Numb Mail. Id | Registration fili
Name umber iling
(1) ) (3) (4) (5) (6) (7) (8) ) (10)
‘T
Judge,
Commercial
Court (District Raipur
Y| Judge Level) c.G. | -NL- - - - - - -
Nava Raipur
(C.G.)
]
Pankaj Sharma
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JBUUBISLUET LM pauLEDs

Form 2

",
SHEDULE-II
[See Rule 3(2)]
Form 2
¢ List of cases in which e-Payment of Coyrt fees was made during the month July 2024
it Date of Date of e-payment
Court mm Petitioner Name V. Respondent Name Advocate Registration of Court Eves
@ @ | @ (5) | ® @) ®
S
M/s Jagagjit Industries Limited vs. Shri Vikas Mishra, Shri
Arb. MIC/4072024 M/s Raipur Bouling Company Akshay Sail 06-07-2024 -
CS 02472024 12-07-2024 08-07-2024
Arb. MJC/41/20724 15-07-2024 10-07-2024
Judge Arb, MIC/42/2024 s (Sundargarh) Pvt. LtdiShri Abhinav Kardekar 16-G7-2024 16-07-2024
Commercial Court
{District Judge Raipur C.G, M/s. Shree Engineers Vs
Level) Nava Raipur Exec. 48/2024 Chhattisgarh State Power Distributicn Co. Lid, Ms. Chetna Pandey 15-07-2024
(C.G)
Gondwana Engineers Limited Vs S .
Arb. MIC/43R024 Municipal Corporation J. agdalpur Shri Jatin Joshi 27-07-2024 25-07-2024
—_— ]
Arb. MIC/4472024 ggggan;’f fndia Vs M. Krishna Construction Shri Sachin Mistra 29-07-2024 22-07-2024
Union of India and others Vs -
Arb. MJC/45/2024 Ram Singh Yadav, Shri Rajesh Kumar Dubey 31-07-2024 09-07-2024
Collector and District Mission Director Vg -
Arb. MICH62024 INVS. Noyb! Infotech Dyr. Lid. Shri Rishabh Jhabak, 31-07-2024 27-07-2024
Cow
Pankaj Sharma
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Judge
agfitmerclal Court (Distt. Judgs Lavel)
N3va Ralpur, Atal Nagar, Distt.-Ralpur
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SHEDULE-]]

[See Rule 3(2)]
Form 3
List of cases in which Electronic Service of Process has taken place during ¢the month July, 2024
—

Sr. . Petitioner Name Vs, Respondent Date of Date of Electronic
No. Court District Case No Name Advocate Registration | Service of Process
(1) 2 3 4 (5 6 ) &)

Judge,

Commercial Court
(District J udge . -
1 Level) Raipur C.G. - - - -
Nava Raipur
(C.G)

Can

YV O

PV “Wd DUSIING DED $20Z @ "UIPA QM SUINQ DI

Pankaj Sharma
Judge
Coiitfurelal Court (Distt. Judge Lever:
Mava Raipur, Atal Nagar, Distt.-Ralpu
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1DUURSSLIES UM POULEDS

Form 4

SHEDULE-I]
[See Rule 3(2)]
Form 4
List of total no. of cases randomly allocated during the month July 2024
Sy ' Case Court (No. of
No. Court District Court Name Court No. Case Type Cases randomly
) allocated B
(1) (2) 3) 4) ) (6) | (7) l
Judge .
. Commercial { |
Commercial Court . . ;
1 (District Judge Lev el) Raipur C.G. (?Im:irt (]Elstg)ct - NIL - ;
Nava Raipur (C.G.) udge Lev 4
!
@/
Pankaj Sharma
Judge
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Commercial Court (Distt. Judge Lavel)
Nava Ralpur, Atsl Nagar, Distt.-Ralpur
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Form 5

List of cases in which Case Management Hearing was held during the month July, 2024

Date of case

2OUURISLUEY LIIM PRULEDS

Sr. ‘s Petitioner Name Vs. Date of '
No. Court District Case No. Respondent Name Advocate Registration Managgmen
Hearing
(1) 2) (3} (4) (5) (6) (7) 8)
Judge,

Commercial Court
1 (District Judge | Raipur C.G. NIL - - -
Level) Nava
Raipur (C.G.)

oo

Pankaj Sharma
Jud

go
Commerclat Court (Distt. Judgs Lavel)
Nava Raipur, Atat Nagar, Distt.-Ralpur

&
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JauuBISLIED LM DOLLEDS

Form 6

Contested commercial cases disposed during the month July, 2024

Page 1

Commercial Court (Distt, Judge Level)
Nava Ralpur, Atal Nagar, Distt.-Ralpur

a3f 0%??(?

|~ Whether
Urgent Relief Number of
was sought Nature of Date of days for
. - Petitioner Narne Vs. Respondent Date of and Pre - Date of Date of Dispasal ; exccution .
St No, Court District Case No. Name Advocate Registration Institution Decision Disposal (Contesteds e;ﬁﬁ of decree Act Section
Mediation did Settled) ° from date
not 1ake place of dedsion
(Yes/MNo)
8} @ Q) C)] (5) 1G]] v {8) (9) (10 (11) (12) (13) J (19
Mahavir Transmission Limited
. Vs M. Abhishek Ww's 36, Arbi. &
1 Exec. 05/2022 Maa Harsidabi Infra Vinod Deshmukh 02-07-2022 - 01-07-2024 | 01-.07-2024 Contested - Con. ACt,1996
Development
Mahalingashetty and Commpany W 36,Arhi. &
2 Exec, 03/2019 limited Vs M. Jatin Joshi 29-03-2019 - 03-07-2024 03-07-2024 Uncontested - - c y A' 1596
State of Chhattisgarh on. Ad,
Judge, Mahalingasherty and company bi
3 |Commercial Exec. 04/2018 limited Vs Mr. Jatin Joshi | 29-03-2019 - 03-07-2024 | 03-07-2024 | Uncontested | . - | Us 36A1bi. &
Court | State of Chhattisgarh Con. Act,1996
7, (District. [558 lver Devel d
Judge Level) = | MIG gzﬁ " ve o copersan M. Abhi M AD
p . ers Vs . Abhinav 11, . 7. 3 s 34,Arhi. &
4 |Nava Raipur 2612022 (MJs Vatsalya Builders and Kardekar | 07-11-2022 05-07-2024 | 05-07-2024 | Contested - © lCon. Act,1996
€G) _ Developers Private Limitec
South Eastern Coalfields
AbMIC  [Limited and Anather Vs - ws 34,Arbi. &
5 1772023 |MJs Dhruy Guards Priv ate Mr. Pankaj Singh 27-04-2023 - 08-07-2024 | 08.07-2024 Contested - - Con. Act,1996
Limited
6 Exec. 11/2024 |¢12 AW Guards Pt Lid. Vs |\ oo Garg| 08-02-2024 . 08-07-2024 | 08-07-2024 | Contested - .| Ws36Ami &
SECL and Ors, Con. Act, 19396
A
Pankaj Sharma
Judge



JBUURISILIED LM PRUUBEDS

7
8
9
10 Judge,
. Commercial
Court
11 | (District
Judge Level)
~——Nava Raipur
{C.G)
12
13
14
15

Raipur
CG.

. )
\*m\)
- s - T
. . /5 34, Arbie.
Unicn of India Vs Shri Rakesh R . -07-2024 Contested . _ 1 . -
Welcome Markeling Assistance Shukla 26-10-2023 H-07-2024 | 11-0 Con. Act,1996 |-
ECI-KEYSTONE(IV) Vs The
Superintending Engincer, - u/s 36,Arbi, &
Exec. 062023 |National Highway Circle, 5‘“['311;1‘:”““ 31-01-2023 23-07-2024 | 23-07-2024 | Contested - " Com At 1996
PWD, Govemment of an
Chhattisgarh |
Ravi Gupta Vs . Ws 9ADL &
Bhatia Energy and Minerals Mr Abbinay | o 02 23-07-2024 | 23.07-2024 | Uncontesied . " [Con. Act.1996 |
IKardekar on. Adt, i
(Sundargarh) Pvt. Ltd and Anr.
—
Todarmull Infrastuctures . il
. . s Mr. Abhishek . } ws 36,Arbi. & !
Exec. 07/2021 Pnyate Lumt.cd Vs Vinod Deshrmukl 12-11-2021 25-07-2024 | 25-07-2024 Uncontested Con. Act,1996 |
Union of India |
M/s Todarmul] Balchand . . E
X Mr. Abhishek - v/s 36 Arbi, & ¢
Exec. 0472022 Sur‘ltwal Vs . Vinod Deshmukh 28-06-2022 25-07-2024 | 25.07-2024 Uncontested - - Con. Act,1596 |
Union of India [
Kotak Mahindra Bank Limited ‘
Vs Mr. Santosh w/s 36,Arbi. &
Exec. 2672024 Shrisht En gineering [ nterprizes Tiwari 05-03-2024 25-07-2024 25-07.2024 Uncontested - - Con Act, 1995
Contractor and others
_
Todarmull Infrastructure " .
Exec. 15/2019 [Private Limited Vs i éﬁ‘;‘}f;‘ﬂ}‘d 16-10-2019 26-07-2024 | 26.07-2024 | Uncontested . - Ws36Ambi &
Union of Indiz and others 1 ! Con. Act,1996
Gond Engi Limited
Vgn wana Engineers Limite . . Ws 29A(5),
Municipal Corporation Mr. Jatin Soshi 27-07-2024 27-07-2024 27-07-2024 Unconltested - - Asbi. & Con.
Jagdalpur Act, 1996
MJs. Anil Buildcon (T) Pvt. Ltd.|  Mr, Rishabh
Bilaspur Vs Garg 04-04-2024 31-07-2024 | 31072024 | Contested - - [Vunder Orcers
M/s. Essal Infrasture Py, Ltd, CpC
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Judge

Commaerclal Court (Distt. Judge Leve!)
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JAULEISIIED LW PaULEDS

Mediation Data on Monthly Basis

“Form 6 (i) : Mediation Datg on Monthly Basis

[See rule 10(2)]

‘‘‘‘‘‘

List of cases received for Pre-Instituion Mediation and Settlement during the month July 2024

Total number of

£

f
Total number of |
. . . Total number of Total number of (Total number of non- .. .
N f
St. No, | &M geﬁidlauon i%ptﬁgalus?lésa??fdtlhnf application received | cases settled during | starter cases during | %P Iiliganorép efntgl = /
month during the month the month the month a ;e;n ﬂf e‘/
® @ 3 @ ©) ©) » |
1 - -NIL- - - - -
| ]
"
Pankaj Sharma
Judge
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1DUURISUIED YlIM PaUURDS

Medlattan Data on Quasterly Ba
“Form G (i) : Mediation Data on Quarterly Basis
[See rule 10(2)]

NaToF '
No. of o No. of
S No. of applications application a hllfc.a?iin a&?}é:ﬁ%ﬁn applicar.ion where
. Name of the No. of a_pphcauan Nature of Applicant party Nature of Opposite party slab-wise asper  [disposed off as rt[:)l!::md for scttlement | PEEHOS reached a
5r. No. : received by Schedule-lI er Rule 3(4) s ; settlement as per
Authority Authority P 3 mediation  |arrived at a5 per~ . 10701 3vity
and 3(6) Rulp 72(1xix)
Individual Corpotate Individual Corporate { | i | ] | v l v
e8] @ @ “ s © o] @ &} o an a2
1 - -NIL- - - - - S I R [ - - - -
Con
Pankaj Sharma

Judge
Commercial Court (Distt. Judge Leval)
Nava Raipur, Atal Nagar, DistL-Ralpur
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Form 7

Summary of Commercial Court during the month July 2024

Total number of | Total number of | Total number of | Total number of
Sr. No. Court District  |cases pending of the| case instituted | cases disposed | cases pending at the
Ist day of the month| during the month |during the month| end of the month

(D ) (3) (4 ®) (6 9

JBULBISLLIET L3I PBLLEDS

Judge,
Commercial
Court (District
Judge Level)
Nava Raipur
(C.G))

Raipur C.G. 94 11 15 80

O
Pankaj Sharma
Judge

Commersial Court {Dist. Judge Level)
Hava Ralpur, Atal Nagar, Distt -Ralpur
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